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lasurauce claim.s of Shopkeepers of 
Rohru is~rict, Simla, Himachal 

Pradesh 

168g. SHRI JITENDRA PRASAD : 
Will the minister of FINANCE be pleased 
to state : 

(a) whether he received any rep-
resentation from the residents of Rohru 
District, Simla, Himachal Pradesh alleg-
ing that insurance companies were harass-
ing the shopkeeper in the matter of insu-
rance claims whose shops were gutted in a 
fire; 

(b) if so, the action taken or proposed 
to be taken thereon ; and 

(c) the time by which the claims 
will be settled and paid to the aggrieved 
parties? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT) : (a) Yes, Sir. 

(b) & . (c): The I~ur nce Company 
has investigated the claIm and sent to the 
claimants, in December, IgBO, a discharge 
voucher for the amount admissible, accor-
ding to its assessment. The claim will 
be settled on receipt of the discharge 
voucher, duly completed by the claimants. 

Dec:line in esport of Marine products 

16g. SHRI K. A. SWAMI: Will 
the Minister of COMMERCE be pleased 
to state: : 

(a) whether there w ~ a further 
decline in exports of marme products 
jn July-December half of 198,0, ~s compa-
red to the corresponding period In 1979 ; 

(b) the full details of the decline 

aDd 

(c) the steps being taken by-Govern. 
ment to stem this decline? • 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHED ALAM KHAN). 
(a) Yes, Sir. • 

(b) Exports of marine products for 
the period July-December, 1980 were 

~ tonnes val.ued at Rs. 109,28 crores. 
showmg a declme of 12' 36% in terms 
of quantity and 8 · 14% in terms of value, 
as compared to the corresponding period 
of the last year. 

(c) Among the steps taken by the 
o ernm~t t? stem this decline are : (i) 
Export Polley m pomfrets has been revised' 
(ii) Cash Compensatory Subsidy on can: 
ned sh:imp ~~ been increased from 5% 
to 10 %; (Ill) a sea-food trade fair 
was organised in Madras . (iv) The 
Marine: Products ~ort Development 
AuthOrIty have participated in a number 
of International trade fairs; (v) number 
of schemes have been undertaken to 
improve the quality of Indian marine 
products ; (vi) new conditions for 
chartering vessels for deep-sea fishing. 
have been announced; (vi i ) MPEDA 
~ e undertaken Market SurvT, to diver-
Sify markets and products ; (Viii) a Sale-
cum-Study Team is being deputed to 
S.E. Asian countries. Government have 
also set up a Task. Force for stepping 
up exports of marme products. 
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Cyclone warning radars at Madra. 
and Calcutta 

1693. SHRI P. RA,JAGOPAL NAIDU: 
Will the Minister of TOURISM & CIVIL 
AVIATION be pleased to state: 

(a) whether Government have any 
plans drawn up to provide Cyclone Warn-
mg Radars at Madras and Calcutta with 
additional equipment for digitising date; 

. (b) whether t i~ ~ ci1ity is to be pro-
Vided to the remalnmg Cyclone Warning 
Radars also; 

(c) whether video taping and play-
back facilities are also being provided; 
and 

(d) the cost structure and the action 
taken in this regard ? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
~  : (a) High Power Cyclone 

Warnmg Radar with additional'digital 
system has already been pr~ided' to the 
cyclone warning radar at Madras. The 
digital syst~m at Calcutta is expected. to 
be operational during 1 1- ~ ;  . 

(b) The digital system is likely to be 
provided to cyclone warning radar at 
MachUipatnam also. At present the 
Government have no plans to provide this 
facility at the other cyclone warning ra-
dars at Paradip, Visakhapatnam, Karaikal, 
Goa and Bombay. 

(c) Video taping and play-back faci-
lities are not separate or additional faci-
lities, but form a part of the digitising 
equipment of the digital system. 

(d) The cost of one digital system is 
Rs. 21 lakhs with a foreign exchange 
component of Rs. 12 lakhs. 

Compensatory allowance to Central 
Government employees wOl"long in 

Ladakh 

.'~. SHRI P. NAMGYAL: Will the 
Minister of FINANCE be pleased to. 
state: 

(a) whether it is a fact that Ladakh 
compensatory allowance of Central Govern-
ment employees working in Ladakh has 
been reduced from 35 per cent to 25 per. 
cent; 

(b) whether it is also  a fact that the· 
employees of J. and K. State Government 
serving in Ladakh get @50 per cent to· 
75 per cent C.A. during summer and 75 
p~r cent. to 100 per cent C.A. during 
winter Without any ceiling; 

(c) whether it is also a fact that costs 
of essential commodities are 100 per cent 
to 400 per cent more in Ladakh as com-
pared with those of Srinagar city-the 
supply base for  Ladakh; and 

(d) if replies to parts (a), (b) and (c) 
above are in the affirmative, whether 
Government propose considering to bring 
the rate of C.A. of Central Government 
Employees serving in Ladakh at par with 
that. of. State Government employees 
servmg In d~k  who, are also getting 
D·A. at Central Government'S scales, and 
if not, reasons therefor ? 

THE MINISTER OJ' STATE I N THE 
MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA) :  (a ) to (d). 
Revised orders regarding grant of Special 
Compensatory Allowance to Central-
Government employees in Jammu & 
Kashmir were ISSued on 5-9-79' The 
necessity for this arose, as the State 
Government changed criterion for the 
grant of the allowance of its employees 
in certain areas. Initially, the State 
Government was allowing Special Com-
pensatory Allowance at lower or higher 
rates depending upon whether the areas 
were connected or not connected by motor-
able roads. Subsequently, it decided to· 
give the allowance at specific rates for 
specific areas, irrespective of whether the 
areas were connected by motorable roads 
or not. A similar change was made in 
the orders applicable to Central Govern-
ment employees. This did not result in 
any reduction in the rates of Special 
Compensatory Allowance earlier admis-
sible to the Central Government em-
ployees either in Ladakh or elsewhere 
in Jammu & Kashmir. In fact, in the 
Zanskar area of Ladakh, the rates were 
improved from 35% to 45%' Very re-
cently, on receipt of certain representations 
from Central Government employees, the 
rates of Special ComJ?Cn5atory Allowance 
at Leh and surroundmg areas have been 
improved from ~  to 35% of pay during 
winter months (October to March). 




